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{e) will Government propose  absorbing
auch landlem paople ia the industries that
are coming up in the region on top priority
basis?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN) (a) & (b). Oniy a
part of the Durg dlage was notified
under Section g ; the Coal Bearing Areas
(Acquisition & Dev ] Act, 1957
for acquisition for Durgapur Project this
includes some lands which are not coal bea-
ring. These lands have been arquired for
devreloping infrastructures Bke workshop,
Coal E.la.ndling lant, colony and far du-
mping of overburden of Lurgapur opencast
mine.

After the lands had vested absolute in

the Cengral Government free from all
brances, some rep ation have

becn received secking cuemption  from
wcquisition for certain lands including lands
which have no coal deposita underncath,
These 1 entations are being rxamined
from various angles including the legal one.

(c) The rate of compensation payable
ta the land losers ranges from Rs.  1500.00
to Rs. 3750.00 acre of land acquired
depending upen the class of land.

{d) & {c). Employment is given o a
land loser or ane of hiy dependents depend-
ing on the area of land acquired fram him.
Implementation o schemes for rehahili-
tation of land lasers are in the purview of the
State Gowvernment : However the coal
company would render if required assis-
tance in impl ing such a sch

Erection of Endogmlfan Project in
Hinjostan Insecticides Limited,
Udyogamandal, Kersla,

1088. SHRI E. BALANANDAN:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased o state !

{al when will be the  erecuom of
Endoaulfan project in the Hindustan Ensee-
ticides Limx Udyogamand, Kamala
be campleted and when will the plant start
production ;

{b) is it a fact that due to lack of
knowledge in the crection of this plant nore
than Ra. 50 lakhs has already been lost

(€} isit also a fact that a large quant;ity
of imported raw materials thionyl chloride
has been tost due to carcless storage causing
health hazards to the workers and Lhe
public ;

{d} ifso, what is the estimaatex] lowm: and

(e} what are the steps Government are
going to take agninst the guilty #

THE MINISTER OF PETROLEUM,
CHEMICLAS AND FERTILIZERS
(EEIRI P. C. SETHI) :

Written Anaweyy; PHALCIUINA 5, 1902 (SAKA) Writien Ansters 1™

{a) The arection of thr plant withis
- i cormpib-

lionits han slready been
ted and it Is d to be iminried
during February 1981 and to soart initésl

production in February/March 1981,
tb) No, Sir.

te) and {d), Thionyl Chloride is highly
corrosive. Because of prolonged storage, the
packing started giving way. Comaegquently
a part of the material stored, amounting
to about Fs. 7 lakhs in value, was lost by
leakage. The quantity stored was adegua-
tely insured and  claims  have been  pre.
ferred. All safety precautions were 1aken in
msfvaging the leaking  drums. The
managernent have reported that
there was no emvironmental hazard a1 a
result of the leakage.

(¢} In view of the positicn stated under
{c) {d} above does not arise.

Refungess Settled in  Rajasthan and
Asgistance Provided to Them

10Bg. SHRI JAI NARAIN ROAT:
Wil the Minister of SUPPLY AND
REHABILITATION be pleased ta stale
the number of refugees so far sewled in
Rajasthan State and assistance provided to
them ?
THE MINISTER OF STATE IN THE
MINISTRY OF SUPPLY & REHABILI-
TATION {SHRI BHAGWAT JHA
AZAD]

The pumber of vanous calegorics of
ﬁlaced persons roseitled in Rajasthan s
indicated below @,

Chategory of Displaced Persors Number
1. Displaced Persons from
former West Pakistan 2.99,000
Persons
2. Old migrant [rom former
East Pakistan 00
farnila:ea
3. New migrants  Small
Trade families from
former East Pakistan 15
familica
4. New migrants agricullusist
farnilies from Tormer East
Pakistan 573
5. Thsplaced  Persons  of funilien
Indo-Pak Conflict, 1973 4,900
families
N e ——p— i ——— — - [
These displaced persons have been

ided pimistance fer  eonstruction  of

, purchase of Bullocks. Bullock carts

ard Tool and equipmm!. weeds and ferd-
Heers reclamation of land aad soil conserva-
tion, developmemt ol homestead
plamn, constructicn of  shop-cum-
residence for running samil  trade bui-
nes, in the form of grant  and loan





